, I T EMNO 11 REGI STRARGCOURT. 1 SECTI ONXVI A
SUPREMECOURTOFI NDI A
RECORDOFPROCEEDI NGS
BEFORETHEREGI STRARMP. BHADRAN

TRANSFERPETI TI ON(CAVI L) NO's). 630-641 OF 2007

Al RPORTSAUTHORI TYOFINDI A & GRS Petitioner(s)
VERSUS
M/ SHI GGI NBOTHAMSPVT.LT D. & ORS. Respondent ('s)

(Wth appl n(s) for stay and office report )

Date: 30/04 / 2 009 These Petitions were called on for hearing today.

For Petitioner(s)
M Mi kesh Kumar, Adv.
M/ S. MV. Kini & Associ ates, Adv.
Ms Pal | avi Sharma, Adv.
M/ s Parekh & Co.

For Respondent (s)
M/ S. Parekh & Co., Adv.
M. M P. Devanath , Adv
M Shridhar Y Chital e, Adv.
M Abhijat P Medh, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

Await service report fromthe H gh Courts of Madras, Kol kata
and Andhra Pradesh in respect of unserved respondents.

Show t he names of the | earned counsel who have fil ed
Vakal at nama for the respondents in the cause |ist.

Li st again on 16. 7. 2009.

(MPBHADRAN)
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